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5377 SHRI K. N. PANDEY: Will the 
Minister of TRANSPORT AND SHIPPING 
be pleased to state : 

(a) the steps taken by Government to 
improve National Highways in Uttar Pra-
desh during 1967-68: and 

(b) the financial allocations made for the 
purpose during that year? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF .TRANSPORT AND SHIP· 
PING (SHRI BHAKT DARSHAN : (a). 
Se, enty three works. whose estimated 
cost amounted to Rs. 15.48 crores. were 
in progress during 1967-68. 

(b) A slim of Rs. 158.77 lakhs was all-
otted to the Government of U. P. during 
the year 1967-68. 

Tourist Centres In U. P. 

5378. SHRI K. N. PANDEY: Will the 
Minister of TOURISM AND CIVIL AVIA· 
TION be pleased to state : 

(a) the names of Tourist Centre< in Uttar 
Pradesh: 

(b) the facilities provided for the tour-
ists in those places Bnd proposed to be pro· 
vided in Fatehpur Sikri, Mathura and other 
places of tourist interest; and 

(c) the programme for lourist develop. 
ment in Uttar Pradesh durinl 1968·69 and 
in the Fourth Plan ? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
la) and (b). TOllrist centces in Ultar Prade.h. 
where facilities have been provided by 
Ot with the help of the Central Govern· 
ment, are glvon below : 

Tourilt Centre 

1. Rudraprayaj 

1. Allahabad, Aara 
and Varan ... 

F acili ties Provided 

PlI,timsMd 
Tourilt Bunialowl 
(Cldll) 

3. Lucknow, Pipri 
and Agra 

4. Himalayan Pil,rim 
Route 

5. Fatehpur Sikri 

6. Saravasti (Sahet. 
Mahet) 

Tourist Hostels 

Rest Houses at Ria-
hikeh,loshimath, Ru· 
draprayag, Chamoli. 
KarnapraYll1 and Sri· 
nagar 

Improvements to the 
Rest House 

Relt House 

7. Kailash-Mansor- Rest Houses at Dta. 
over route rachula, Khela Sirka, 

Jipti, Nalpa, Carba-
yang, Gunji and Ka. 
lalani. 

(c) The following tourism schemes are 
proposed to be taken up during 1968-69:-

I. Completion of the Tourist Bungalow 
(Class II) at l-lardwar 

2. Completion of the TOllrist BunUlow 
(Class II) at Naugarh 

J, Acquisition of land for the construc-
tion of Tourist Bungalows (Ctas. II) 
at Ranikhet, Almora, and Kausani. 

The programme of tourist development 
for the Fourth Plan i. still under consider-
ation and must await finalisation of the 
Plan. 

I'..mbezz1ement by Sbrl Bans Pr.deep SIDP 
of RajutbaD 

5379. SHRI NAWAL KISHORE SHAR. 
MA : Will the Minister of HOME APPoU-
RS be pleased to .tate : 

(a) whether it i •• fact that Shri Bans 
Pradeep Sinllh. Ex-Chief of Lawa (Raj ... 
than) was surpanch of villale Law. bero ... 
1963: 

(b) w/lether it ,is allo I ract aame IIaI!e 
Pradeep !>Ingh elnbezzled R •. ., fbouUiId Df 
the Panchayat; 

(c) If 10, whether I cue w. ~ 
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and investigated by the Police and the cha-
rlO of Embezzle!l1ent established; and 

(d) whether it is further a fact that the 
Government of Rajasthan has accorded 
sanction for the prosecution but the papers 
are pending with his Ministry? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) : (a) to (d). 
The Government of Rajasthan have asked 
for the .anction of the Central Govern-
ment under section 197 A of Criminal Pro-
cedure Code to prosecute Shri Bans Pradeep 
Singh, Ruler of Lawa, who was a Surpanch. 
Some more information has been asked for 
from the State Government and the matter 
will be considered a' soon as it is received 
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